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MR. DEPUTY CHAIRMAN : We have

heard you enough. That will be enough. Mr.
S. N. Mishra.

MOTION OF THANKS ON = THE
PRESIDENTS ADDRESS—conid.

SHRI S. N. MISHRA: Mr. Deputy

[ 23 FEB. 1970J

Chairman, Sir, I wish I could assoctete myself
somewhat enthusiastically with M 13 RS/70—
8
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the sentiments of the hon'ble mover of the
Motion in this House and, if I may say so,
somewhat sweetly and delicately with the
seconder of the Motion so far as their
sentiments in respect of the gracious Address
of our esteemed President is concerned. But if
I am not able to do so, Mr. Deputy Chairmen,
the responsibility is entirely of the
Government which the hon'ble mover of the
Resolution supports.

Sir. one could have noticed the obvious
unease and discomfort wilh which the
honourable mover of the Motion was trying to
organise a few words of thanks for the
President. The hon'ble Mover, 1 know, s not a
professionally trained person in thanks-
giving—and he admitted that in the very
beginning—as some of the other hon'ble
colleagues are on the other side of Thc House.

But may [ say that no one can derive any
kind of inspiration from an Address of this
kind ? T am very clear on this point in my
mind. The Government has, Mr. Deputy
Chairman, in my humble opinion, brought
about E devaluation of the President's Address
as surely as it has done in respect of the
Presidential awards...

SHRI BHUPESH GUPTA : I hope not DIl
the advice of Mr. \soka Mehia.

SHRI S. N. MISHRA : Whoever did it the
Government has brought about a devaluation
of the President's Address i& surely as it has
done of the Presidential awards, as was
illustrated in the case of the conferment of
Padma Shri on Shri Ghatak on the occasion of
the last Republic Day.

This Address, is a completely lifeles's, dull,
dry and desiccated Address the like of which
we have had very few in the past. And this
was bound to be so because the Government
hts only tried to cover up its failures on the
economic front, its failures on the
international front, its failures on the defence
front and also, most important of all. its
failures on the politi.al front.

One of my hon. colleagues on this side just
now referred to the anxiety expressed by the
hon. Chief Justice of India about the danger to
democracy. And in conjunction with that, Mr.
Deputy Chairman, you will also recollect that
the Chief ol the Army Staff, General
Manekshaw, said the other
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favour of the military personnel being drawn
upo, for quelling civil disorders. Now I do
not see any similarity, I do not, for the life of
me like to read any kind of similarity,
between what General Manekshaw said and
what the Chief of the General Staff of
Pakistan said to Gen. Ayub Khan, the then
President of Pakistan. The Pakistani General
went up straight to the President of Pakistan
and said. Mr. "President, you just cannot
expect us to quell civil disorders with the help
of the military personnel." I do not want to
draw fjny parallel because the conditions in
India are different. And yet I would, not like
to fail in drawing attention to the implications
of the two important statements made by the
two important persons of this count!).

But what exactly do you find ? The
President of India, Mr. Deputy Chairman,
has not been enabled by this Government to
present the whole Indian scene, and thereby
the Government has also brought about a
shrinkage in the stature of the office of the
President of India. The functions end
authority of the President of India do not
only relate to the Central Government. |
would maintain with all the emphasis at my
command that the functions and the authority
of the President of India relate to the entire
Indian Republic, and the President in hj,
Address should survey the entire Indian
scene. Has the Address done that ? The
Address does not do anything of that kind.
The Address only gives some humdrum
details in the beginning about the economic
situation, details which could have been
taken care of. and I am quite sure that they
are going to be taken care of, in the
Economic Survey. To burden the gracious
Address of the most esteemed President with
these humdrum details is an idea which
could occur only to this Government. There
could have been brief references, no doubt,
to the economic situation.

What, after all, has the President been made
to say ? What are the achievements on the
economic front of the last few months ? Let
it be quite clear in the minds of ton.
Members thai I would not like to criticise
the Government for the time till We were
together. And I am not going heap on them
all the omissions and commissions—and
there are bound to be
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omissions and commissions in the career
of my democratic party in power—of the past
few years for which we were equally
responsible.  But the past few months have
shown that there have been serious failures
on the economic front. So far as the com-
mon people of India are concerned, they are'
bound to feel some kind of anxiety about
the price situation. And whet has been the
price situation ? The price situation, Mr.
Deputy Chairman, has been somewhat
disturbing. It has risen over a year to the
extent of 7 per cent. The foodgrain prices
increased by nearly LO per cent. The prices
of raw materials went up by 11.7 per cent.
Tin's has been the achievement of the
Government on the price front which con-
cerns the common people and the labour.

Then, we have been talking very often
about self-reliance. In fact, that is one of the
most important national objectives which the
country must hold up before itself. But this
very important national objective of self-
reliance is now being seriously threatened
and imperilled. We have learnt that there has
been a precipitous fall in the rate of growth
of exports. The stipulation in our Fourth
Five-Year PI?m is that our exports must
chalk up a rate of growth of about 7 per cent
and then alone we would be in a position to
attain a self-reliant economy in days to
come. But what hes been the achievement of
the Government on the export front ? And
export is not a simple matter. It relates to our
national objective of self-reliance and.
therefore, of self-respect as a nation. Has not
there been a precipitous fall ? The
Government has not said anything about it.
But certain other things about exports have
been doled out to us.

What has happened on the industrial front
? The industrial sector, indeed, has been
picking up to some extent, but that has been
possible mainly because of the fact that
there has bee, a slack in the economy which
was undergoing a recession. There was
unutilised capacity and on that slack we
have been ;ible to draw. And yet the
achievement is only about 7 per cent rate of
growth in our economy, whereas the
stipulation in the Fourth Five-Year Plan is
that it must be 8 to 10 per cent. I really do
not know what is the Fourth Five-Year Plan
We are talking about. 1 have been a
student of planning
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perhaps for a longer period than many of them
sitting on the Government side and am even
now associated with planning in some way. T
must tell you that the Fourth Five-Year Plan
has become completely out of date and the
Government must not dupe the people about it.
None of its objectives whether on the
investment front or on the production front or
on any important front is going to be achieved.
That is clear enough. I would come vvitli a
certain amount of details and information on
this subject when I take part in the discussion
either on the Budget or on the Fourth Five-
Year Plan, if the Government hits the good
sense to bring it up in Parliament at a time
when Parltement would be able to devote
some time and thinking to it. I have my fears
that the Government would come up with the
Fourth Five-Year Plan towards the fag-end of
this session. That would not be fair to
Parliament of India which would like to
concern itself with planning more than with
anything else.

Now on the industrial front. I would sound
a warning that as soon as this slack is
exhausted, there would not be much unutilised
capacity to draw upon and then the problem of
raw materials also would come in which
would come in the way of our achieving the
stipulated growth rate in the industrial sector.

Then, the esteemed President was pleased
to refer to the seriousness of the unemploy-
ment problem. It does seem to me that the
Government has only paid a ritualistic
attention to this problem of unemployment.
Do you get any kind of assurance as a result
of the gracious Address of the President ?
Whatever has been said, does not carry any
conviction that the Government is going to set
about this task with any amount of seri-4 P.M.
ousness. What has the Government said ? In
feet it was admitted by the honourable mover
of the Resolution that there had been a growth
in employment only to the extent of 2 per cent.
But what has been the rate of PTOwth in
unemployment ? Unemployment in the
country has been increasing at the rate of 7 per
cent per annum and the rate of employment in
the industrial sector— that may be
comparatively a small sector— has been
increasing at the rate of 2 per cent. What is the
gravity of the problem of the educated
unemployed ?—To that the esteem-
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ed President has not thought it fit to pay any
attention. Now this situation is becoming
really explosive—the problem of the educa,-
ted unemployed. This is my estimate that at
this point of time probably the number of the
educated unemployed would be 1.6 million.
That means that about 16 lakhs of the
educated unemployed are there on the live
register of this country. With this larue number
of the educated unemployed you can think
that the country is sitting on a powder keg. If
this is the situation, where is the assurance
that you are going about this task in a really
serious way ?

Now.. I was saying that the President has
not told us the full story of the Indian Re-
public. The President did refer to the fact or
probably the Government condescended to
pass on only this information to the Pre-
sident—that there were serious riots in the city
of Ahmedabad. But no information has been
given about the serious political and other
disorders in the country. That is serious
enough. We all know what happened in the
city of Ahmedabad so far as the communal
situation was concerned. But. was that the
only aspect of the national political situation
to which the President should have drawn the
attention of the country and Parliament ? Are
not there very serious political disorders which
have caused the Chief Justice of India voice
anxiety and concern about the future of the
Indian democracy itself.

What has been happening in West Bengal ?
I must say that the situation in West Ben«al
has not been touched upon. That is a piece of
dynamite which the Government does not
want to touch at all. What has been happening
there? In the State of West Bengal the Chief
Minister says that there is "an uncivilised iaid
barbarous Government". The Deputy Chief
Minister says that "the Chief Minister has been
subverting the Constitution bi' annihilating the
Council of Ministers", These are within
quotes, the Chief Minister has been saying
something on this line and the Deputy Chief
Minister has been saying something on that
line. And what does the Home Minister, the
wise Home Minister of India, say ? Sometimes
he gets away with his brevity of words.
Whenever he has to speak on any subject, he
has only to say that this is the political
solution. These two words, the political
solution, seem to be the key words for the
Home
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Minister to get away with any thing. He may
not have any rationale with him. He mL v
not have any reasoning or argument with
him, and he gets away with that. What the
Home Minister. o"f Tndia says is. "No
comments". Or. if he is a little more
communicative, he says that "there is no law
and order situation in West Bengal". If that
is so, I would tsk you one question. It may
be that we are having the spectacle of a
unique experiment in West Bengal and we
will have to wat h it with all the care and
attention. But I must say that the people
cannot be silent spectators, the President of
the Indian Republic cannot be a silent spec-
tator to this, nor dan this House afford to be
a silent spectator to this. But what I would
like to say is that if there is no drastic the-
noy that can be applied to this situation in
West Bengal, can there not be any human
engineering ? Who is doing the human en-
gineering so far as the situation there is con-
cerned ? The Home Minister would not go
anywhere near the borders of West Bengal.
He has been perambulating from Delhi to
many of the small towns of Maharashtra...

SHRT AMUN ARORA : He went to
Patna recently.

SHRI S. N. M'SHRA : Merciful enough
thaj be went to Patna. Although it was an
accident—I must be fair to the Home
Minister thrt he went to Patna at the time of
the meeting of the Consultative Committee
of Members of Parliament—it was a bad
conjunction from our point of view. But the
Home Minister would not be allowed to do
any kind of human engineering. The Home
Minister is an unwanted daughter-in-law in
the house of the honourable Prime Minister.
So he would not be allowed to do anything,
r.ny kind of human engineering....

SHRI BHUPESH GUPTA : On a point of
order. He is trying to liken the Home
Minister to a daughter-in-law. But we have
better ideas.

SHRI S. N. MISHRA : No, please un-
derstand this....

MR. DEPUTY CHAIRMAN : I think it
would not be a proper analogy.

SHRI S. N. MISHRA: But daughrers-in-
law ere sometimes unwanted in the house.

[RAJYA SABHA ]
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So Sir. the President of the Republic did not
tell us the full story about the situation that is
developing in India.

The first and the most important fact,
the most patent fact that should have been
noted by the President was that there is
now for the first time after independence
a minority Government functioning at the
Centre. This should htive been noted by
him because it has been his pleasure to
address a Parliament which was having for
the first time in the citadel of power a
minority Government. And the Govern
ment is in minority no doubt. It is a kind
of United Front Government behind a
purdah. The real nature of it should teve
beep placed before us by the President in
some manner so that Parliament could
shink about the problems that would arise
in this kind of a United Front Govern
ment behind purdah, because we know the
problems which are confronting a U.F.
Government outside the purdah. We know
something about that. We should have
been told about it so that the House could
have bent its energies to thinking about
ihose problems. This is a Government
which is going in a kind of palanquin
which is carried by one of my most hon
ourable friends Mr, Bhupesh Gupta ............

[Interruptions)

SHR! BHUPESH GUPTA : No. no. It
would have been better if it were so. But my
friend has been carrying Mr. Nija-lingapa's'
palanquin!

SHRI B. K. P. SINHA : The honourable
Member is not fair to one of the most eminent
Members of this House. He is too manly to
operate behind purdah. He is too great to
carry a palanquin.

SHRI S. N. MISHRA: I do not suggest in
any way thfjt he is a member of the Star
Chamber of the Government. Even so, what [
would like to submit is that this point should
have been noted and this is the most important
point for the consideration of this honourable
House.

When I was enumerating some of the failures
of this Government I was conscious of the fact
thu nothing better could have been expected
of this Government. The Government has
always been" in A kind of oxygen tent for all
these months.... {Interruptions)
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Now the Government, Mr. Deputy Chair-
man, which has been living constantly in
close proximity of the exist door cannot be
expected to do better than what it has been
doinR. Therefore I have all the sympathy and
compassion for this Government. It is all the
time obsessed with the problems of its survival.
This is an ordinary physical end psychological
law that if you are always preoccupied with
the problems of your survival, you cannot
make any forward motion. And as the
Sanskrit saying goes:

o gaawgr g e Ffoafa

So what can we expect of this Government
when it is concerned all the time with its
existence, to save itself from extinction and
death ? But what is disturbing is that it has not
hesitated to do anything which would imperil
the future of this country. This is my grievance
against this Government; it has absolutely no
qualms to do anything which would imperil
the future of this country. Now. Sir, a Prune
Minister has necessarily got to stick to certain
norms for the stability of democracy in this
country. What is most amazing and
unprecedented has been happening in this
country. The Head of the Government of India
has been undertaking tours in order to crusade
against the Heads of Governments in some of
the States in this country. (Interruption} I am
not saying anything in a spirit of undue
criticism but I am saying all this on the basis
of what has been appearing in the newspapers.
I must say that I would like to go by certain
objective standards. I am not trying to say
something which would unnecessarily malign
the Prime Minister or for that matter the
Government. But these things have been
happening and appearing in the newspapers
from day to day, and this struck me as most
amazing that the Prime Minister should have
undertaken tours only to topple the Govern-
ments. We have heard of the topless in the
social field but topplers in the political field is
something which is no less interesting and
perhaps no less charming also in some way.
But here I must say that if this goes on, then
you cannot have stability of democracy in this
quasifederal set-up. A quasi-federal set-up,
Mr. Deputy Chairman, does demand certain
norms of conduct and behaviour on the part of
the highest person in the Government.
Otherwise this quasi-
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federal set-up cannot ensure stability. And
what has happened is that these tours have
been organised by the Government, financed
by the Government and conducted in
Government transport. A fleet of helicop-lers
has been mobilised and for these helicopters
helipads too have Dbeen constructed.
[Interruptions). You can contradict me with
facts and figures later. So, Sir, these tours
were conducted only to topple certain Gov-
ernments. With all the seriousness at my
command, Mr. Deputy Chairman, I put it to
you : Under these conditions can you expect
any stability or any future for our country ?

(Interruptions)

MR. DEPUTY CHAIRMAN : I am saying
you have taken 27 minutes already.

SHRI S. N. MISHRA : There is enough
time, the rest of time from my party.

Now, Sir, we will have to frame some rules
for the tours of the Prime Minister as also for
the tours of Central Ministers. Some of the
Central Ministers take aeroplanes of the
Central Government to g'ttend political
meetings of a highly partisan character and
mostly for that purpose they are going there. I
am not only referring to the Prime Minister
for this purpose but there are some other
examples. (Interruption). Therefore, I say, that
should have been mentioned by the President
in his Address. I do not know why some
persons on the other side are interrupting. You
can take your time and we would all be here
to listen to you with as much attention as we
can muster. So these are the doubts which
arise in our minds as representatives of the
people who have got as much national res-
ponsibility as the Prime Minister has. We do
not consider that our responsibility is any the
less because we are not in office. Therefore I
want to place before this hon. House all the
facts that have been made available to me.

Then, Mr. Deputy Chairman, we have also
heard that there have been serious allegations
that the Prime Minister and her Government
have recently pressurised Governors in the
States and those allegations are going to be
taken up tomorrow. But it is only as an aspect
of the present-day national situation that I
would like to place it before the House
today. There have



207 Motion of Thanks

[Shri S. N. Mishra]

been serious allegations, and perhaps for
good reasons the reasons are going to be
made known 10 the House tomorrow, that
there have been heavy pressures from this
side and the situation has come to this stage
that the august office of the Governor has
been used for highly partisan purposes. The
House will have to think very seriously how
to checkmate politics and manoeuvr-ings of
the Central Government operating through
the august office of the Governor. Unless
there are some effective checks against
political manoeuvrings of the Central
Government  operating  through  the
Governors, I think there would be no peace in
this country.

SHRI BHUPESH GUPTA : Abolish the
post of Governor.

SHRI S. N. MTSHRA : Then come for-
ward with that amendment but you are
completely opting out of the field.

Now, Mr. Deputy Chairman, the Central
Government, according to the spirit of our
Constitution, is not only central in physical or
geographical sense but the Central Gov-
ernment is central in the political sense too. It
cannot be only a partisan Government all the
time. The office of the Prime Minister of
India is also one which has to be looked upon
as the trusted tribune of the people. But how
does the Prime Minister of India really
function ? It seems to me that the Prime
Minister of India functions only as a part-time
Prime Minister of Tndia, because three-
fourths of her time is occupied with partisan
politics or petty politics. This is not a
phenomenon in respect of the Prune Minister
herself; we have got also a part-time Food
and Agriculture Minister, because he must
devote some time, a major part of his time, to
the  Presidentship of the  so-called
requisitionists' Congress. This infection is
bound to spread. The Home Minister too does
appear to me to be functioning more for
keeping his own Slate in order because he
fears that some serious troubles are brewing
there and they are bound to take serious
dimensions in days to come. So what is
happening now is thai the offi:e of the Prime
Minister of India which was looked upon as a
cementing force so far as political unity was
concerned, has become , highly controversial
and
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disintegrating force. That is a tragedy for this
country. What I am saying is not at all from
the point of view of the Opposition. I am
salying this with great agony in my mind
about the future, If the office of the Prime
Minister of India functions for such a
disintegrating role and, if I may say so. so far
as the values are concerned, not very uplifting
role—I cannot say degrading—then the future
of the country is indeed very bleak and the
House must think about these, things in a
rather serious way.

Then I come to defections. Now defec-
tionism is being preached, practised and
propagated by the leaders of the Central
Government. Wherever they go, they go with
the gospel and the mission of defec-tionism.
Defectionism is now the creed which has been
elevated to the status of almost a religion by
the leaders of the Central Government. What
do you find ?

SHRI ARJUN ARORA : You are yourself
a defector.

SHRI S. N. MISHRA : Whether I am or not
history will judge. I am at the bar of history
and you also cannot keep out of it. What I say
is that the good work done by this House and
the other House in the report of the Committee
on Defection has been completely nullified.
One who would now talk about implementing
the report of the Committee on Defections
would make himself utterly ridiculous. You
can rest assured that from our side Of the
House this stupidity would not be indulged in
that I should ever come before you for the im-
plementation of this report when the Gov-
ernment, when the leaders of the Government
themselves are indulging in this so blatantly.

THE LEADER OF THE HOUSE (SHRI K.
K. SHAH) : That is not fair.

(Interruptions)

That is what you are doing....

SHRI S. D. MISHRA (Uttar Pradesh) :
Tonnes of money are flowing.

SHRI K. K. SHAH : Where money is
flowing I know. It will be proved.

MR. DEPUTY CHAIRMAN
order. You may continue. Mr. Mishra.

Order,

SHRI S. N, MISHRA : I thought that in
addition to many of his other qualities, the
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Leader of the House had also the asset of
great wealth or at least of mobilising great
resources. And if he does not accept it, T
think it is the misfortune of his Party. But
one did not think that he is one of the per-
sons who cannot mobilise a great deal of
resources.

SHRI K. K. SHAH : I thought you will
observe the Code of Conduct between us.

SHRI BHUPESH GUPTA : He is very
right because you have lost so much in these
Benches that you have to cover up or make
up.

SHRI S. N. MISHRA : Another part of
the disturbing political situation in the
country which also must be noted by the
hon. House is that for the first time not one
Governor but many Governors have spoken
against the Central Government in their
Addresses  and  therefore  identified
themselves with the politics of the States.
That is also a matter which you cannot fail
to notice.

Then I would come to some other lighter
side and yet, in its import, somewhat grave
aspect regarding the President's
Address.

SHRI AKBAR ALI KHAN : I thought
the Leader of the Opposition was saying
something very seriously.

SHRI S. N. MISHRA : This is for the
consumption of my hon'ble friend Shri
Akbar Ali Khan. We are told that there was
something astrological about ihe beginning
of this Session.

SHRI DAHYABH \I V. PATEL : Nan-
daji has come back and so also Haveli
Ram....

SHRI S. N. MISHRA : Our esteemed
President is said to have opened the Joint
Session on an auspicious day discovered
after a £ood deal of laborious search by
astrologers. But while the services of those
astrologers were pressed, were they for The
fortunes of the President ? No, not at all. |
have checked up on that; if was for sus-
taining the fortunes of the Government.
And I have no doubt that this astrological
aspect of the functioning of the Government
would be further strengthened by the advent
of my hon. friend Shri Gulzarilp,] Nanda as
the Railway Minister.

[23 FEB. 1970J
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SHRI BHUPESH GUPTA : Do I un-
derstand that astrology has defected ? You
find Mr. Morarji Desai has gone to that
side.

SHRI S. N. MISHRA : If Mr. Desai had
that faith, then that faith is not helping him
at all. But may I submit that this Gov-
ernment which is surviving with the heart
transplant from our friends like Shri Bhu-
pesh Gujjta or som; others, I do not know
which D&onwantari is going to help. (In-
terruptions). I know you do not want to be
clubbed with the hon'ble Member Shri
Bhupesh Gupta, in which group I place you
sometimes but I cannot help. Would you
please help me out of this situation
sometimes ? What I say is that this Gov-
ernment which is surviving with the heart
transplant from the Communists. Commu-
nalists and also secessionists, cannot be ex-
pected to U«sl long.

SHRI K. K. SHAH : Now you can find
out who has' consulted the astrologers.

SHRI BHUPESH GUPTA : Mr. Nijalin-
gappa is bound by his horoscope....

SHRI S. N. MISHRA : A kind of Nasa-
kom seems to be functioning in this country,
the same kind of Nasakom which func-
tioned in Indonesia. And I am quite sure in
my mind that the Communist-courting
Prime Minister of India is not going to meet
a better fate than the Communist-courting
President of Indonesia because the policy is
the same which brought the other country
that is Indonesia, into great difficulties.

But this astrological aspect of the func-
tioning of the Government is not only con-
fined to the political situation. There is
something else astrological too and I am
coming to thr.it. The House would be very
much interested, particularly my friends
from the Communist Party—of both sha-
des—that there is something astrological
about the sudden spurt in the thinking of the
Prime Minister on socialism. There is
something astrological about it; otherwise,
did we hear so much about it earlier ?

[TUG VICH-CHAIRMAN (SHRI AKBAR AH i
KihM IN THE CHAIR],

SHRI BHUPESH GUPTA : I hope, Sir,
no constellation of stars has brought you
there.
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SHRI S. N. MISHRA : Otherwise, Mr.
Vice-Chairman, how are we to explain the
incessant radical outpourings only after the
Bangalore Session of A.ILC.C. ? You saw
how the artesian layel of socialism was
struck at the All India Congress Committee
Session in Bangalore in the month of July
last. And after that this socialism has been
gushing forth in such a ceaseless stream that
it seems to have no let or hindrance.
(Interruptions). Let me correct myself.

SHRI K. K. SHAH : You are also effec-
ted.

AN HON. MEMBER: The Leader of the
Opposition should not be disturbed in his
speech.

SHRI S. N. MISHRA : There seems to be
something astrological about the month of
July in the year 1969.

SHRI ARJUN ARORA : Mr. Mishra was
a convener of some sort of socialist forum
till some time back. Now he has passed on
his socialism to Mrs, Sharda Mukherjee.

SHRI S. N. MISHRA : All right, if that is
your pleasure, then I think the socialism of
Mrs. Indira Gandhi stands inferior to the
socialism of Mrs. Sharda inferior to the
socialism of Mrs. Sharda Mukherjee by any
test.

SHRI C. D. PANDE (Uttar Pradesh) :
Ivory tower of socialism.

SHRI S. N. MISHRA : Anyway let us not
bring in all that.

Now it went on gushing forth, but I must
correct myself and say that it again came to a
stop in the month of December when the
Prime Minister met a Japanese Business
Delegation, when the Prime Minister hap-
pened to encounter, as it were, the Japanese
Business Delegation. And what did the
Prime Minister say at that time ? "Now there
is going to be no more nationalisation of
anything. We don't contemplate any further
nationalisation, and this bank nationalisation
is an old and hoary thing, which had been
accepted by my party much earlier. There is
nothing new about this but We don't
contemplate for goodness' sake any further
nationalisation." And not only that.
Recently, in the month of January, at
Budaun in Uttar Pradesh,
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the Prime Minister even came down to sayimi
this that there was no intention to nationalise
even the key industries. These are facts which
have been reported and which have gone
uncontradicted. So it is not even the key
industries on the agenda, and yet my hon.
friend, Shri Bhupesh Gupta has developed so
much solicitude for the socialism of the Prime
Minister. And lhi.it makes me completely
dazed. It dazes me that a person like Shri
Bhupesh Gupta, who lias been fighting for
socialism in such an aggressive manner, reads,
in spite of these pronouncements, other mean-
ings in all these things. And probably he also
consults some astrologer to find out other
meaning in all this—I really do not know. But
these patent facts are before me that the Prime
Minister did say all this. And would anybody
come forward and say that the Prime Minister
did not say all this ?

SHRI BHUPESH GUPTA : My astrologer
is out of Bengal—Shri Atulya Ghosh; I
cannot consult him. Therefore I am absolutely
helpless.

SHRI S. N. MISHRA : Mr. Vice-Chairman,
so the Prime Minister has gone on record;
these have been reported and these reports
have not yet been contradicted. I see some
kind of a seesaw movement in all this, a kind
of planned rhythm suiting the political
expediency of the Prime Minister. Otherwise,
how do you explain these sometimes pro-Birla
postures and sometimes anti-Birla postures ?
Sometimes anti-Birla postures are taken and an
inquiry is ordered. But the inquiry is delayed.
The terms of reference are delayed. And for
what purpose ? May be, there was the Bombay
session coming and a lot of things were re-
quired to be done for it. We, naturally, are all
practical people and the Prime Minister is no
less. Then again, after that, we heard of the
Goa fertilizer factory to be set up by the Birlas.
I do not go into the merits of it just now; there
would be opportunity for doing that. But what
I am saying is that these things can be
explained only in terms of a deliberate rhythm
that the Prime Minister has been adopting, and
all this is being done with the last word in the
finesse of a female artist. Otherwise, what are
.these anti-postures sometimes, and pro-
postures at other times, j. really do not know.
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THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN) : Mr. Misbra, it does
not behove you. the Leader of the Opposition,
to say so.

SHRI S. N. MISHRA : i am not saying
anything objectionable. Sir, I am saying some
of the most pleasant things. I am saying that
all this is being done with the perfection of an
artist. I say there is artistry in what the Prime
Minister has been doing.

SHRI BHUPESH GUPTA : Is he qualified
to speak on art ? With Mrs. Tarke-shwari in
his camp he perhaps is more qualified to
speak on art than anybody else.

SHRI S. N. MISRA : I really do not know,
Mr. Vice-Chairman, why you do uot restrain
these lion. Members from bringing in the
names of Members of the other House. I have
a grievance against you on that score, Sir.

(Interruptions)

This Address, Mr. Vice-Chairman, makes
again a resounding declaration of faith in
socialism after the Prime Minister took a
number of regressive steps and made a
number of regressive statements, j come to
them now. I am not a person who would speak
in the air; the other side must bear it in mind
since they have been sometimes interrupting.
They are bound to reel under my attack
because they are going to be well presented
and they are not going to be based on certain
fictional or imaginary things. Now whom are
they going to convince by this resounding
declaration of faith in democratic socialism
the edifice of which ihey want to build brick
by blkk from below—as they say ? Whom are
they going to convince except those who are
attached to them only for patronage or for
material advantages ? They are not going to
convince any other person in the world except
perhaps a too obliging hon'ble Shri Bhupesh
Gupta. Even as regards my hon. friend, Shri
Bhupesh Gupta, I have great faith in him so
far. Sometimes when he is talking, we find
him very objective, and I think he would
examine these things also in a very
dispassionate and objective manner, these
things of this Government, which thinks of
bank nationalisation as the terminal station of
socialism. (Interruptions) Many do say that
bank nationalisation is
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the terminal station of socialism. Can that
Government convince anybody that what they
say is socialism ?

SHRI BHUPESH GUPTA : The planes
were in their terminal station and you are
hijacking whatever plane was available there.

SHRI S. N. MISHRA : No, no. I am not
hijacking; she is herself hijacking.

Now, Mr. Vice-Chairman, since t told you
about this rhythm, I am coming to certain
examples also immediately lest I forget them
later. We have always been stressing this fact,
but if you want to examine the socialism of
this Government, examine their spleen. There
is something personal about it. There is
something not very genuine about this
socialism. So there is something splenetic
about their socialism. Let me make myself
clear. I repeat, if you want to examine their
socialism, you examine their spleen. And all
this came only after the rift that took place in
the Presidential election. And what has this
Government been doing ? Again you would
be astounded to learn of certain developments
that have taken place in the course of the list
few months. Now we are having a kind of
polyester or a kind of nylon socialism func-
tioning under the leadership of Shrimati Indira
Gandhi.

SHRI KRISHNA KANT (Haryana)
Ginger socialism.

SHRI S. N. MISHRA : It is polyester
socialism, very scientific. You nlease see the
taste of ginger socialism. Now a kind of
poleyster socialism, a kind of nylon socialism
seems to be functioning under the leadership
of Prime Minister Shrimati Indira Gandhi.

While the poor masses require only rough
cloth at cheap prices, the socialist empress of
India—TI am using that word with a purpose—
says, why not have nylon, why not have
polyester, as the French empress said to the
starving millions, if they do not have bread.
Why do not they eat cakes. This is what the
socialist empress of India is saying that you
can have nolycster if you are unable to pay for
rough, cheap and standard cloth. And what has
been done in this regard ? The great
achievement, of this socialist Government is
that thre» or. four polyester factories totalling
up to
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[Shri S. N. Mishra] 30 to 40 crores, when
our resources are very scarce, are being
established in the country. Licences for these
have been given by this Government and one
of the factories is going to be located in the
august constituency of the great socialist
Prime Minister, in Rae Bareli.

SHRI B. K. P. SINHA : That is not correct.
It is proposed at Ghaziabad.

SHRI S. N. MISHRA : If that is not
correct. I would stand corrected. But this is an
unassailable, incontrovertible fact that three
polyester factories are going to be established.

SHRI OM MEHTA fJammu and Kashmir)
: What is wrong in that ?

SHRI S. N. MISHRA : Because they are
said to be for the masses. The hon. Deputy
Chief Whip of the Government must

understand the economics of it al?o. These
polyester factories are going to be based on
the DMT produced by the Koyali public sector
factory. The public sector factory would
produce the raw material and the consumer
goods based on that would be produced by the
private sector. The raw material stage is not a
very profitable stage, so the Government seems
to stand only for the socialisation of losses and
not for the socialisation of gains.  This is
something which I am not able to understand.
At this rate, Mr. Vice-Chairman, the public
sector to which many of our friends on that side
also seem to be devoted and rightly too, is
bound to end as a subsidiary of the private
sector and nothing more. I am not a person who

would  go by mere slogans. This is public
sectorism that is being preached in this
country; this is not a socialism. Every public

sector unit is not a socialist enterprise. The
public sector will have to qualify to be a
socialist enterprise; it is not ipso facto a
socialist enterprise. Therefore what is being
preached in  the country is a kind of public
sectorism and we will have to raise our voice
against it. Now let us come to more recent
development. On the eve of the joint session
another very great socialist example was set
and that was the delicensing of industries. Now
what has this delicensing done ? Hon.
Members must understand the implications of
this delicensing. This delicensing apart from
freeing industries from licensing up to Rs. 1
cTore also permits the key sector
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of the industries to the big industrial houses.
The key sector of the industries is going to be
thrown open to the big industrial houses and
for that necessary resources will have to be
made available to them. That is what has been
said in the Dutt Committee Report; if you give
licences, all financial and other resources
required must be made available to them. That
is what is going to be done under the new
policy of delicensing. The only possible result
of this policy that I can foresee is— not that i
want to run down all the aspects of this
delicensing policy—that there would be a
spurt in the production of luxury and semi-
luxury goods and our production system
would get distorted. The production system
would get oriented to the needs of the higher
income groups; it would not be oriented to the
needs of the poor and the lower income
groups. Let the House bear this in mind when
they consider this policy of this Government.

To crown it all, what this Government has
done is—and that cannot be forgiven by the
people easily—that they have postponed
indefinitely the national target of fulfilling the
basic needs of the people in terms of food,
clothnig, housing, health, education. In the
Fourth Five Year Plan document which has
been approved by the Central Cabinet, they
have postponed it indefinitely and yet this
Government considers itself to be a Congress
Government. It was the Congress session at
Bhubanesh-war which passed a Resolution the
important feature of which was that we made a
commitment to the people that we would be
fulfilling their basic necessities of life by the
year 1975-76. This target was repeated in the
election manifesto of 1967 and it was further
emphasized in the Ten Point Programme.
Now, there are friends on that side who want
the Ten Point Programme to be implemented
sincerely. Why don't they pull up this
Government which has postponed this
important national target of fulfilling the basic
necessities of the life of the people by 1975-76
? That is why I have given notice of an
amendment.

According to me. what is being preached
by the Government side is pseudo-radicalism
which is worse than reaction and which would
stunt the growth of socialism and justice. You
cannot expect anything from policies of this
kind. The real socialist
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challenge is in the fulfilment of this national
target of fulfilling the basic necessities of the
life of the people by 1975-76 because that
would require a major production drive and
major shift in the distribution of national
income. Then alone you can achieve this
target by 1975-76. Socialism does not consist
in odd disjointed moves, socialism consists in
a planned strategy which would bring about
the redistribution of the national income
according to the needs of the people. This is
an important target for which, if for nothing
else, the Government must be attacked by the
entire Opposition—and the Opposition now is
real Opposition—and unless the Government
is made to accept this target T think the
Opposition would be failing in its cardinal
duty by the nation. Therefore I have placed
this for the consideration of this House.

Only one or two words more. One thing
which I would like to mention is with regard
to the privy purses. The Government does not
give us any idea of the progress made.
Something has been indicated but not much of
a progress has been reported on what the
Government has been saying on this subject.
You know, Mr. Vice-Chairman, that we, as
Congress, stand committed to the abolition of
privy purses and privileges. We passed a
Resolution on this in a session of the AICC in
which I had a role to play and the Ten Point
Programme contains this as one of the items.

SHRI MULKA GOVINDA REDDY :
The entire House has passed a Resolution
here.

SHRE S. N. MISHRA : Yes; the Rajya
Sabha also has passed a Resolution but what
has happened ? It is brankruplcy of
statesmanship of the Government that they
could not bring it about through negotiations.
If the Government had the requisite tact and
firmness—sweetness and at the same time
firmness—then probably this could have been
brought about.

Now, our mind goes today to the revered
memory of our great Home Minister and
Deputy Prime Minister, Sardar Patel, who
brought about the accomplishment of a
greater task, namely, the integration of the
States, a much greater task, by the snap of his
finger, without batting his eyelids. But here is
a Government which could not
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bring it about through negotiations. This is a
bankruptcy of the statesmanship of this
Government. This Government cannot be
expected to accomplish any ta k. This is a
much s'maller task compared to the in
tegration of the States. Even this small task
could not be accomplished by these leaders.
There is a great merit in that approach.
Otherwise you come up against all kinds of
legal complications and difficulties before the
Supreme Court. Now it may be that the
Supreme Court takes a view and there would
be again a confrontation, but we do not shy
away from that kind of approach. We can
certainly make the legislative approach, but
this should have been, in my humble opinion,
accomplished by the leadership if it has got
really the resources which go to make
leadership. This leadership lacks the requisite
resources and, therefore, it has not been
brought about through negotiations.

Now, only a few words about international
affairs and defence, T do not know how much
time I have taken.

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN) : Mr. Mishra, you
started at 3.48 p.m. and it is now seven
minutes to five. You have taken one hour and
five minutes.

SHRI S. N. MISHRA : Now, Mr. Vice-
Chairman, the fact that the international
situation has merited such a scanty attention
in the Address is also significant. It causes us
concern. This is symptomatic of the
diminishing role of India in international
affairs. This again, shows the poverty of
leadership. What are we to do ? Are we to sit
quietly watching the scene, watching the
military escalation in West Asia ? The four
powers arc meeting and discussing from day
to day the situation in West Asia, but India
has no role to play in West %.sia. Why has it
been so ? My hon. friend reminds me of Rabat
and Rabat is now unfolding itself. Now, there
is going to be an Islamic secretariat. The full
Rabat story is now unfolding itself. There is
going to be an Islamic Secretariat and there
are going to be protests from our side and thai
is what we are expected to do. Now, w< have
absolutely no role to play and wtrj did it
happen like that ? Of course, wi have to exert
our weight on the side 0 justice and right
cause, but there is a styh which must be
adopted in diplomacy. B;



219 Motion of Thanks

[Shri S. N. Mishra] committing too
aggressively to one side, we have forfeited the
role of a mediator eleven the desire to
mediate. That is what has happened in the
Arab world. I am a great friend of the Arab
people in many ways. These people do
deserve our sympathy and support but do not
we expect anything in return ? What happened
? These people took us for granted. At Rabat,
about the treatment that was meted out to us,
the less said the better. That is what has hap-
pened in South East Asia also. We have in a
manner committed ourselves to a stand on
Vietnam, but what happened in Vietnam again
? These friends do not accept any obligations
so far as we are concerned. The most shabby
treatment was meted out to our Foreign
Minister in North Vietnam.. .

SHRI C. D. PANDE: Foreign Secre
tary. .

SHRI S. N. MISHRA : Foreign Secretary.
I am sorry. What we find, therefore, is that
our non-alignment is being reduced to a
theological doctrine and it is losing its
creativeness because of the ossified and
bankrupt statesmanship of the
Foreign Affairs Ministry, or shall I say, of the
Government as a whole. This is becoming
completely uncreative. A Tito can think of
bringing in a whiff of fresh air. We may
disagree with his new ideas on non-alignment,
but we seem to stay put where We began. We
have to stick to non-alignment by the skin of
our teeth. Let there be no doubt about it. But
non-alignment in a changing world will have
to acquire fresh attributes. Then alone it can
cope with the developing world situation.

Now, one thing which has appeared in the
press some time back and which was not
probably duly noted by many of us is the
.statement of our Foreign Minister supporting
the Russian position in the latest Sino-Soviet
clashes on the Damansky Island. It is another
example of our wrong style of foreign policy.
Moscow has not found it prudent to support us
in our border dispute with China. Soviet maps
still continue to show the Chinese claimed
territory as a part of China. Why should we be
so over-zealous in aligning ourselves with the
Russian stand on anything ? We may have our
views, but there must be some style of
expressing them. Therefore, I find that our
foreign policy, the real content of
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the non-alignment in our foreign policy, is
being imperilled. Our non-alignment is made
synonymous with the absence of thinking in
terms of national interest and that is a most
dangerous thing. Therefore, I think that the
House will have to think about our foreign
policy in a much more serious and detailed
way. It should not be taken in by the kind of
ritualistic and perfunctory reference that has
been made to it by our esteemed President.

Lastly, may I say that the Government is
not thinking seriously about the security
aspects of our foreign policy as also about the
defence problem ? We have been talking
about a vacuum arising in the Indian Ocean,
but there is no vacuum now in the Indian
Ocean. The vacuum has already been filled
in.. .

SHRI A. D. MANI : The vacuum is in
Delhi.

SHRI S. N. MISHRA : The vacuum is in
the minds of men in Delhi, but there is no
vacuum in the Indian Ocean. That has already
been filted in, in spite of what they have been
saying to our Parliament here.

So, with these words, I would like to say
that it pains me not to associate myself with
the motion. Although I happen to be the
Leader of the Opposition, I would have
considered it to be my sacred duty to pay my
homage to the President, to pay my tributes to
our most esteemed President, for having
delivered his Address most graciously to both
Houses. But if I am not able to do so, as I was
saying in the beginning, the fault lies squarely
on the Government which has not advised the
President correctly in this matter. Thank you
very much.

5P.m.
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51 o WMo af¥ : F¥ T )



227 Motion of Thanks

ot THATEW . FGAT TWE gH
zarag ) a7 € fF oY =57 9
FTOF | Fex AT ATT A 10 ardrE
F1 T F1 wETHign T w191 A
faelt & =wi s@m sg1 2 faer G907
qd ¥ st T e g i e
THEY, TR, TWad e, 95 qH-

arar ardi, fadefra qar g e foei &

S A FITTTHFE FE T47T FAHT A=
gl &% fowg i SR ¥ AT T e
T faur ary g fawara & o s
FEATA F AT T7 IUAFT 7A@ FT
qegdrr o wway 3o fag oft &
EHTT &1 A1 TIF 1T | A2 FAT
o #r faEdt & 10 A & ST 10
arira F1 & TS ¥ 9| af | Iw
fazdt @t sftqa, soor fag off wgd &1
o & TR e ofr & fra s § A7 e
&7 & arlt 991 797 § S gAr agh F
HIT AIFL H=mgT AT Foem TATTA
RERT F1 U @7 39 2 F49 918 79 4
WTE a9 TS & | 90 ferg & A
aman & A et faeeft s g, sfa
Tt #t iz 22 af ofre TEa AT aTE
uaew & faegper gem wa fan f g
FX g, AT 41 F W ME, IANL WAAH
BT <Y @ S, T wedr §
FAT WM ¥ WO IAw a9 qGr & al
NHTT WAl Fi OTE | @G FAT g7
o TSI Tl T SR G | F AT
| ST FY WA AT AL ST
wzor fag &Y WOy 3T 97 A7 ORI
7 11 arfie =1 w7t 79 7, 12 o
&t Ft 720 frar | wswar o
§ I gHIT T FW 414, T RA
1 AvE &1 3R Fer & 5 g A
T Tt &1 & A1 A A aw
gaw famr fiy gt agfa & grg A &

TR qErer = &1 A7 | gAT IAR T

o fr =y farg 7 g fremee & ST

[RAJYASABHA]
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1, 13 ardrE it avg TE gE 1 oy
F9 ZAT &, 9 14 arfia 71 36T B
i famft &tadt aar o¢ wram fafaeex

- atfear a1 famm 7@ v T ae

qw@E WS wid g gafer gEm
fe 1 @z Fwra agq W we T,
guamfy fagrdr ¥t sz 99 | a9
At gars fea s #18 928, ..

OF AWAG TTET 0 TAOA FYL |

ol AATTCAW : ag FYL ARG AR
oA | g ST T Y gw
AT S gt FAr foar | wqewfag
1 FEH 4, A awErd F g @A
OYATE FEr &, 11 ardta &1 g
YT 91, TFA % a9z Wt apr 99
AT F, TF AT TCAT TR, BE ATRAT
T § fr gw awofirg & At F i g)
WeR T FAN T AT U & fwg g o
UF §T ENAT OF Froer v} ¥ famr
fr sra &t seofag #1 fee faT ww
feram aT--7g @31 21 B\ EHA wQ
Tg gHT A £, 47 w<or fag #1 92w
ot Jar AT Ay, w7 fag A s
F1 7 &t gl relt frer ard, & & w -
o T T fag @7 awR w®)
fer wmy =wwwr fag A EEIR
a7 frdt o an F=W #7 FEg o
¥ @ w fan g foe O aaofag
FT A0 G EFA & AL AT @ §, T
Frwat a7 ofr 3 fad ot faw of
TEAT [ A g7 W FeX §
et & s a2 o = @t sror g
FATE g% ArE &, v A 43 £, a% Wk
FT AET TAET & | N7 AT 99 §,
qrz zare wq @ faafa @ @ =72
v gur wmwrr frEdr &, aw fadg
FGT | WA FHTT F ATAV § ) TF
faq sreardt & famaenr o
T 1 9w ¥, fF -

afetar 1w rarde A, 12ata | @ fe sy @@ o
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fraamaa | gat fag Al F a2
frgamar o fa 5= Far f5
AN % F1 7TAT 3 72 E AT 5T AT -
AH QX FLT a1 5 A wrer qfzard |
et w=d | sfime aferer Gew widy
41 faezi g orefafu sa" & doe w2 &
AT, ®AT &gl & 54T | THAT TF FT
f foredr srepy &1 9o For A E
qAH BN A 9T &1 GAT | UF F=I
qAvAT gareE 7 ur o f wrseTTr
& 9 s W% FEr oo @i
& oz &7 S F1 FH T AT F L0
fomar gzt feaar siw, frear Taa
forar ? Jumer e @ gwa el
faezd Aifew fomar A1 997 foa
F7 a7 war difew S freelt 2
ar gua fzedlt Go wfem gamer #72-
fegur gaw ot a7 wrar 98 & 1| 78
T §, Tg feivaad 2, 97 saa g ! S
TEF @ ST wvETT 3A AYET ®T
wfeqare avd. § aa7 ag T QT WA
2, WAT g7 WWOATE W40 | EHifead
ar aidfr ofr & w7 9y fr fam ofam
wmaAl & afre gevdi & qf 78 21 e
¢ 1 ot ot wrdm wdsw wuw
“3 o aa & Fqw w@ e m fE
“wferdree e fz fis" | gue ag ad
w87 WY, g9 F71, 9= H9 g6 aei
qY U ENT, =W "aA gl adr
Trefeg EN

(Interruptions)

st ude Fo faw: ag Far <fawr
Fumdl ww W@ g A

S THACAN © AF FHIC GHF W
aFt @ afad 3z A @ adaT
2 AW |

RN en (2 dnET AW @)
#fad swdw 20 fwaz 21 0@ 1 sy
qret & g frar AT oAd 7
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. ST i s s 4w

- R B AT TH ATEIT X1 EW A A ATF-

AT HIAT F, T AT FRTAATET oA E
sere faasft fquat & w113 &1 727 aww
& TETHE IS &1 9v9r F%4 # AL
q | g g AT 97 @ & uFA T
fF = FieEanT & @Y v B ae
TE WFA WL F qg FgAT AtgAr g F
adt qrEf # fawst oF q3%0 41 THET
SET §5, (797 WEHZA 73T § AT
TTTE HY TAFAE T FIA A1 AT T4 €Y
B EUEEEE PRI Ut i FAT
20 FEIRET TWEZ F1 dEq T F
sferre mifeama &1 &7 2 & gfos a8
o9 47 57 fa fee womsl %1 gwEy
gf@f s A7 & I9FT AT41, TET TF
AT F A AL W AT AT FE
% a1 s favrs srar 0 asor #E
F Sz o1 7T g g | gy wrd
e g {5 awg ®r wfawe ar @
%1 ®1 AT F-wwz T afgwT w1 I
TR FRT —FTC HAT AHT A7 AT 1134,
w3 &1 w70 fon, auswE #1 SR
wr fomr

FE(AHAT A F FATH F 41 AW
foram e W S AR Aoy A, IAR!
AT AT F ATRIC A AG BN FH-
fet & o ¥ a9 wifoor g @ @
A 7 sl e dew nft @ @
TR & 1@ o FAT A o AW g, A o
AT 2 feer Aze et AT AT W@ E
g g A A1 gAfAat e E 72 o
2 79w € v gfm w2 F ot ga
A7 W AT T AET / 9fEad g
ArawfE 7 | e A ¥ afvadT w7
A g1 a1 Al 9 E AT T i qE A
ST A G OFE A ST A AT FY AR
FT o= {7 & e ey w3y | Pt
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[y arstarTra) )
& TE AT FTH AT [T DAL
Frét faar 2, zfrwrdi 1 45 A
ATFTN ATl W qw A% sz foa e
7% a5 397 1 8 W 91 qfF 7 71 07,
Fi-q% At @7 dmefgi at s
Fav gfvewt g afeq a1 oW A
FZWH T FAvErT F P i
IF WA F AE9 A9 fEA | A
F1 ey fam & smar avE ama
77 %, AT oft frEmrdy ofr e
A FT HTHTT A AU FAL AT | AT
R QY7 AT gE AT F AT
W ouF sfasfia FFW eAr A7 79T
a Fer@Ar ar | Afaq o1 5 fag
AGET F¢ AT AGE T FaeAr # (%
AV 4T W UFT AT ANE HE FA
FI M /T FE@lET oA T
framrrd @ar v deefral &7 ad=
71 qfadm fFamT 91 wa Fzamn o
TH OAVE & ANfaie FEW @ 40
FqT A7 HETHETZ 2 | T IH AW U
afl WA 7 o fa fawm saere
a% fagra wraa g1 1 s AvvsgfrE
fagia oF qofard @i s qar g A9
faomg w9z 17 faata oA A
™ e 1 W oA ¥ foezr 2, fmm
gEt AT 2f 2, IE1 saEr | [Er
wEg AOETT W HIT Hq O AR
TG AITH  TAIS AT 2T ¢ AT AL
frgw &1

BH WEAT HI¥ 9EAT AT ATA
TH AW H, INT NI H ST FAT G UFE
¥ wrwE fawm § ww @m
F ATE F4A & AT F AT gaAT | I
&1 1 favig wgav foar ao wdE
F1 W A7 A FgA 21 fF am w0 aT
4 1 49 fZg7 57 qFATE | AT TRl
A< B12 fFaH1 #7139 a7 FT A1 2
AT § A TH A H AT W A
Ay £, 7 grfEe oA St g
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o wo fa 2y A W Ay A
33 7 39 AT FEAT AT § 6 e
T & A 7 o Faemfa famrd
F1 TEATT ZAT 47 AT TAR FFT A
i f& s % vEE A% & fEE
F A ATE ET AUEA | AATHET
st foraedt @ S @ew fi s =infedr |
W EH 3T I ot A1 A e
¢, AT I ET 2 F9T #7126 ATCE
T FHTHATE F1 FAIET N | oTF ZHTY
fra ot A7 v A& Ag F AT A9
F1 dET W OF TrAgwTa Ay 2 0
TRl &1 917 IR HT 9T T
s fF 26 ATiE W AT 9EW
wi fagr war & m grem g F-
frezr w41 o0 vwE @F A WTE A
T EF W Z AT AT WET qE A FIA
T oaey F # oA g, s &1 famw
T oY@ qAEE W F TA K £ oA
T 1 afa faerew F Ay £ ar At
AN FTTZ FAA T T I AL A
IHT 9Z9 AT A e 3, 4 e
q &7 aq A g ag fergr A
TG AQAF FTASF U AT G UFE
fwmT & wareT 7 W & Ay agE
A @2 1 ST 7 27 Sar FAa
AT 17 6T gar 5 ofved | gfRe
Few At @ w2 R vy AER
A wortaE Sra gfeEeT agE ATt ¥
A H ST AT | AT TE ITHT TATAT
F2d 9 #\7 Fga 9 fF 79 Avg &1 qwwy
A0 gt gwa felt #1 qrAr Ao oTE
THE TE A G TAFET | AT FE A wew
e & A sfee qzE Ty #T A
ziferr gar fag ¥ wma sfae Teaaw
7 famr 2 AT T 9% & 397 W_W
i A ATAAT AT 2

wEE W FE A G A A 9
aw aehn A feom 8, waferd o qw
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AT FE7 | AW FHTT UG AT ATHI
? Faifs zv aet &1 45 faae 1 @67
faar ot 2 1 wfE w7 5 fam &y faeme
21y & safay a2 28 fyme @7
2 wa 3 faw A faaw ar At o
R as Az araqy Rar 2 /7 &
ATAT CATIN HWTE F7 YRT 7 OAfE
FHT FATL 3 HTEHT AT ATET |

SHRI PHOOL SINGH (Uttar Pradesh) :
Mr. Vice-Chairman, Sir, I rise to support the
Motion of Thanks. Some of my valued friends
have spoken before. Some of them have
supported the Address for some of the acts
that the Government has done. Others have
criticised it. Such speeches are customary.
They have their own good ,; well as bad
points. The President's Address men-lions
things done by the Government as well as
mentions the lines on which the future
activities of the Government are to be carried
on. Sir, I propose to devote myself to the other
half of the Address.

The President Address speaks of a new
order of society that this Government intends
to introduce. He also speaks of recasting the
Fourth Five Year Plan. I hope when this Plan
is recast most of the difficulties of the people
will be removed; most of the aspirations of
the people will be realised.

Sir, towards the end of the British raj people
be'fan to talk of the kisan. The name of the
kisan became very popular. He was on the lips
of everybody. The kisan's name is like Ram
Nam. Now whosoever wants to do anything
does it in the name of the kisan and whosoever
wants to do anything bad, he also does it in the
name of the kisan. Those who are going to
occupy the Government Benches invoke the"
blessings of the kisan. Those who are in the
danger of being thrown out also invoke the
blessings of the kisan.

Our friend has been mentioning the U.P.
Government's case. It is not my habit to
criticise people. But in, Uttar Pradesh when-
ever a party came to power they said that they
would act for the benefit of the kisan. The last
S.V.D. Government did the same. But when
they were in power they increased the
irrigation rates find did all sorts of
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things to trouble the kisans. When they were
in power we criticised them. But when we
came to power and Guptaji became the Chief
Minister, again, he instead of removing those
difficulties further raised the taxes. He
increased the irrigation rates to 25 per cent.
He imposed a sales tax on fertilisers. And
while he was talking of socialism he did not
forget to mention that he was wanting to
further reduce the ceiling of the kisan. So that
is the custom nowadays. The kisan is getting
only lip service. I hope in the new order of
things the kisan will get his proper place.

Sir, it is well known that 50 per cent, of the
national wealth is produced in the fields and
the other half is produced by the industry.
From that standard agriculture should receive
at least that much of attention. But actually
that is not happening.

I am thankful to this Government for
nationalising the banks. They might redress
that grievance. If you look into the figures of
the Schedules Banks, in 1951 about Rs. 200
crores were lent to the industry and Rs. 12
crores went to the kisans.

In 3961, the advances to industry went up
from Rs. 200 to Rs. 700 crores. And the
advances to kisans went down from Rs. 12
crores to Rs. 5 crores. In 1969, the advances
to industry went up to Rs. 1,740 crores: and
the advances to kisans to Rs. 9 crores. Is this
the way that we are going to help the kisans'?
Sir, that is not the way to improve things. [
admit that the kisan gets a lot of money from
the co-operatives. But all told, the co-
operative advances come to Rs. 550 crores.
So the share of the kisan in the advances is
very meagre. There was a survey some 10
years back. It found out that the kisans were
in debt to the extent of about Rs. 1,300 crores.
Unfortunately up till now, no survey has been
made about the requirements of the kisans.
Sir. this is one point which T want to make. If
you want to help the kisans, it is not a favour
to anybody. It is well known that the
development of the country depends upon
agriculture. Agriculture and industry are inter-
dependent, but increasing agricultural
production is  necessary for  further
employment and for development of indus-
tries. Therefore, the lever lies with agricul-
ture. That point has totally been ignored up
till now. All our Plans have been city-based.
All our plans have been, for the
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[Sbri Phool Singh] middle men and (he
higher class People. Sir, I was a Member of
the Constituent Assembly also. Since then
every year we hear talk about small cars. I do
not know what is all this about. The country is
starving, the people are hungry, you are
spending crores of rupees on imports and we
are talking of small cars. Why don't you talk
of things which will produce something ?
What is a car ? It is a luxury good. At best, it
is a consumer good. But what about tractors ?
A tractor is a producer good. Producer goods
should have been given preference over
consumer goods. But this did not strike the
people up till now. If things have to be
improved, agriculture should get the credit
that it deserves.

[MR. DEPUTY CHAIRMAN in the Chair].

In 1963. India produced 15,000 cars. In
1964, it produced 23,000 cars, that is in one
year it went up by 48 per cent. In 1968, the
production rose to 33.000. It means that as
compared to 1963, the increase was two-and-
a-half t'mes. What about tractors ? We are
producing 15,000 tractors a year now. And
what is the requirement ? The Planning
Commission itself said that there is a backlog,
a pending demand, of 70,000 tractors. The
annual requirement, they say, is 40,000
tractors and it will be 90,000 in 1973-74. 1
doubt these figures. They are an under-
estimale. The country cannot achieve self-
sufficiency if you do not give proper attention
to the requirement of the producers. We are
trying to be as ingenious as possible in
producing consumer goods. A few years back,
the then Finance Minister. Mr. T. T. Krishna-
machari said -'We want diversification of the
consumer goods." So that is where we are
becoming experts. That is where our attention
goes. The real point is, unless you give top
priority to agricultural and other producers,
the country cannot go the way that it has to
go. Otherwise, it is all huge waste.

I will give another example. There was talk
of electricity also here. Sir, electricity can be
used for many purposes. It can be used for
agriculture, and you can use it for
illuminations as you do on the Independence
Day. ft is unfortunate that when such
occasions of merry-making come, we are not
found lacking, but when occasions for
production come, when occasions for hard
work come, we are absent and sleep-
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ing. We spend so much energy on these
illuminations. It is all waste of time and
energy. What about agriculture ? My friend
was very loud about the position of U.P. Tn
U.P. we have got only 9,500 State tubewells.
But they are not enough for the State. When
Government could not do anything, cultivators
started having [heir own tubewells. The
number of private tubewells is 2,70.000. And
what about energy ? Only 68,000 tubewells
could be energised so far. What about the rest
? The rest are being done either by the tractor
or by the diesel engine. Sir, those who know
about costing know that hydel power is the
cheapest and thermal power is at least 50%
more costly than hydel power and diesel
power is double that cost. If you force the
kisans to spend that much of energy on
energisation of tubewells, how do you expect
them to be self-sufficient ? In 1961, U.P. spent
20 per cent of its energy on agriculture. Out of
a total of 97 crore Kw-hours, 20 crore Kw-
hours went to agriculture. And what has been
the progress so far ? In 1966, the total energy
was 197 crore Kw-hours and the kisan got 23
crore Kw-hours. From the percentage point of
view, the energy given to agriculture fell from
20 per cent to 9 per cent. Comparative figures
for other States are not available. But in the
AH India basis, industry gets 70 per cent of
energy and agriculture gets 7 per cent. Is that
the way to make the country self-sufficient ? I
am sorry. Sir, we are wasting our breath in
accusing each other. We are wasting our
breath in talking all sorts of things, but nobody
thinks of anything which can increase
productivity. It is high time that we all stopped
all this nonsense and thought of helping the
people in our own humble way. We have our
own duty to discharge, and we should think of
that before we start throwing stones at others.
Sir, when lesus Christ was alive, there was a
custom to kill a thief by throwing stones at
him. He would be half buried and people
would throw stones at him. One such thief was
caught one day. A hole was dug for half
burying him and urchins like me were standing
with stones in their hands and each was eager
to throw the first stone. Christ said "Yes, he
should be beaten like this. But the first stone
should come from the man who is not guilty."
Sir, cart we say here that we are not all guilty
? Can we lay all the blame on any one
individual ?
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In my own humble way I feel the whole
nation is guilty. We are all deficient. That is
my humble submission. We must all think of
doing something constructive.

Sir, I have taken a lot of time. 1 am very

thankful to you for giving me this
opportunity.
SHRI BALACHANDRA MEN ON

(Kerala) :  Mr. Deputy Chairman, I have
heard with interest the speech of the Leader of
the Opposition. Not that I am very happy
with the President's Address. It does nut give
us any clear picture of what we expect from
the Government. But the speech made
by the Leader of the Opposition cleariy tells
us where he wants  the country to go, and if
that is allowed, there is going to be a great
danger. The Leader of the Opposition, of the
Congress (O) as he puts it, has chosen to
attack the Government on five questions.
What are they ? He has done it from a right
position. He has created some doubt about
the State sector. He wants to attack our non-
alignment policy and make fun of it. He
speaks about the agrarian sector and says
that nothing has been solved. He speaks about
our foreign policy and tries to show that hiog
has been done. He speaks of defections while
he himself is the leader of it. Why are all these
things done ? The next speech made that very
clear. From that to Mr. Rajnarain is another
step. There is an attack ou the Soviet Union.
They attack the socialist countries, they attack
all countries wanting to bring about some
general transformation and work for progress.
Further step will be taken up by the Jan Sangh
and finally the Swatantra will have its way.
The first step has been made by him to be
followed up by his  friends.  That is the
danger. Till now, for the last 22 years, the
Government of India has been following a
very vacillating policy. It has always been
doing it. Our attack has been that. You
were hesitating, you were not prepare to
take any bold step; neither are you prepared
even now. There are vacillations. We know
that. But then, something has been done.
That ought to be seen, from social control to
the nationalisation of banks is a step in the
right direction-. And when this is being
attacked by the Supreme Court, again you are
bringing about an Ordinance and then are
coming forward here pressing for that.
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That really is something. That ought not to be
attacked. But that is being sought to be
attacked by our  friends here. They are
doing it. And I am sure, with all the
speeches the leader of the erstwhile socialist
forum is making, he has now gone into a
company which is trying to put the entire clock
back. He was speaking about the
defections. He should remember what hap-
pened in 1960 in Kerala. He should remember
how State after State was brought down when
the Congress was one. He had been a party to
all that. Today he finds that his wishes do not
succeed in Bihar or in U.P. and that is why he
has turned round and said, "Oh, you have
turned out to be so bad as that." Why does he
not remember his history ? Now he is sorry
that what he hoped for, did not take place. I
am glad that he is not succeeding. To that
extent at least he has been shown his right
place. This company which  he takes, this
company which he has now. will surely lead
him to a point where he will be all alone
himself with all the reactionary forces, and the
day will not be far off when he would even try
to see that whatever little steps we have taken
are wiped out in the interests of the
monopolists and others whom he wants to
serve. He is sorry that the stand that we take
along with our Arab brothers in the freedom
struggle is not a correct one. He asks, "Why
should you take such astand ?" What does
he want ? I am glad that at least we have
made our position clear regarding the Arab
question. We stand by them. We will stand by
those who are anti-imperialists and who are
putting out a big fight. And we know what
Israel is attempting for. Its dagger is always
used against the Arab National Movement and
that has to be knocked down to the extent that
we can. We will be with them.  Our attack
is only when you are not taking sufficient
positive steps.

SHRI B. T. KEMPARAIJ (Mysore) : Sir,
is he opposing or supporting this motion ?

SHRI BALACHANDRA MENON : You
will know what it is. The State sector which
we have has to be strengthened and much
more positive steps should be taken. 1 will
be happy if the Government will be able to
come forward extending the State sector
even to some consumer industries like sugar,
plantations, etc. In that way we
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[Shri Balachandra Menon] must be in a
position to have a bigger State sector.
Attacking the State sector, saying that the
State sector is only a hand-maid of the
private sector, is all that he wanted to make
out. We must try to make a bigger State
sector. We should have a larger State sector
not only in key industries but also in certain
consumer industries which are of absolute
importance. If you can do that, it will
certainly take us a little forward.

The next question is that of the agrarian
sector. In this we have rightly claimed that
our production has increased. But the pres-
sure is still there. The question of the rich-
peasant economy is there. And every attempt
by this rich-peasant economy will create
greater imbalances in the countryside.

We should be in a position to see that
effective land ceilings are brought there, that
all the semi-feudal conditions in the
countryside are wiped out; and if you have an
agrarian sector which will not allow capitalist
development, that alone is going to save us.
While we should take credit for whatever
little steps we have taken for improving our
agriculture and for a greater yield in
foodgrains, I would say that the present set-
up—and I am afraid this will continue to
operate—will create terrible unrest in the
countryside, and unless effective land reforms
and positive land ceilings by every State are
taken up, nothing much will be done and
there is going to be danger to our democracy
itself.

Then again he spoke on the question of
privy purses. What does the Leader of the
Opposition want, I would like to now ? Does
he not want to stop the privy purses ? Why
does he not say that so ? Or, does he want to
say that even the compensation— I am told
they are going to make some compensation—
should not be paid ? Or what ? What does he
want to say ? He does not openly come out
and say where he stands. 1 would say we will
be happy if it is done immediately. We will
be happy if no compensation is allowed. We
must be bold in our stand on the question of
the privy purses. The Government has taken
a stand but it is not very clear as to what they
are going to do. How much compensation are
they going to give or what compromise are
they going to make ? Is it going to be a huge
amount which will finally
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mean that even the five crores which they
get now is less than the interest on the com-
pensation now contemplated

SHRI U. K. LAKSHMANA GOWDA
(Mysore) : But you have agreed to giving
Rs. 92 crores or so to the banks.. .

SHRI BALACHANDRA MENON :
The ninetytwo crores to the banks as a sort of
compensation is too heavy a price...
(Interruptions). It means the attack is on the
common man. This should not be allowed.
We cannot allow  the Supreme Court to be
the final arbitrator. No. It is the Parliament's
right for which we have to put up a bold stand.
And for that I wish the Government to come
forward definitely and boldly and, if
necessary, change the Constitution. And it
should be done. The valid interests should not
be allowed to make use of the Supreme Court
to block our progress. What is happening here
? We have seen a split in the Congress. Its
reactionary wing has gone off. It is now
finding it difficult that Parliament can be used
for stemming the right steps that you are
taking. So, the courts are being used. This
cannot be allowed, and I believe we will take
apositive stand on such questions, bring
about: the necessary changes in the Consti-
tution, so that we are able to take our
country forward. The capitalist path  of
development has its own dangers. Whatever
words you may use, it still  is only that
much and nothing more. Why are we hesi-
tating for a complete take-over of all
monopoly concerns ? Why should we not do it
? This country demands it and  all monopoly
concerns will have to be taken over. When that
it done and when you do not allow monopoly
concerns to come up, when you allow the
small industries  and the medium industries
to continue ami a huge State sector, a
cooperative sector lo develop, if you are
going to take such a non-capitalist path as
your aim, only then you will be able to satisty
the people, and not otherwise. This hesitating
and vacillating policy will finally end only in
creating more and more bitterness* among the
people. The people cannot wait for long.
The status quo Governments cannot continue
and therefore I hope you will have the courage
to take some bold steps and come forward with
bold plans. See what is happening outside;
the people are discontented; you are sitting on
a volcano. Therefore you will have
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to take certain bold steps under these cir-
cumstances; you cannot vacillate any longer.
Those who have gone away have only shown
the path for others; many more will have to
follow them and then only there might be
some future for the country. As it is, this
vacillation and this fright about taking bold
steps will only end in creating more and
more discontent among the people; the
situation is already highly explosive and
unless bold policies are adopted, you will not
be able to make any headway. Whatever be
the programme, 10-point or 11-point, you
will have to take some bold steps on each
issue. Look at the countryside. There is a
huge demand for housing. Why don't you
have some housing programmes for the
agricultural workers, not only for the
industrial workers ? The Centre itself must
take the initiative in this matter. The
downtrodden people who have been all
along exploited by caste and class should
have a decent living. If such bold steps are
taken, I think our State sector will become
dominant and we will be able to expand even
up to the consumer industries. On Vietnam
the Leader of the Opposition has taken the
stand that we have committed too far. On the
Arab question also he has taken that stand.
He said> that we have committed a blunder.
That means we should not take any positive
stand on Vietnam or
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in respect of the Arab countries. I think this is
a very dangerous stand taken by the Leader of
the Opposition. You can think about it. This
means that you will never be able to mobilise
the progressive sections of the people for anti-
imperialist steps. Have faith in the workers
and peasants and adopt such policies so that
you can mobilise them. That way the country
can march forward. You have not done much
so far. Even the national minimum wage has
not been given to the workers. Unless you take
bold steps, there is no possibility of progress.
Therefore 1 hope you will take some firmer
steps so that you can mobilise the workers and
peasants. If that is not done, we cannot be with
you. It is not a question of any attachment to
the Prime Minister or any such thing it is a
question of policy. To the extent she takes
some bold steps as suggested by me we are
bound to support her and we will be happy to
support her and we will be with the
Government ready with out support. Thank
you, Sir.

MR. DEPUTY CHAIRMAN : The House
stands adjourned till 11 A.M. tomorrow.

The House then adjourned at
fifty-five minutes past five of the
clock till eleven of the clock on
Tuesday, the 24th February. 1970.



